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CP No.131/ND/2013

Advocate, Shri Santosh Kumar Nigam for the petitioner, Advocate, Shri
Rakesh Kumar for the respondent. It is stated that matter is pending before the
Hon’ble Supreme Court, that apart a settlement talks is also going on.

In view of'this, matter is adjourned for hearing or for reporting settlement

on 21* November, 2017.

The matter be listed on 2 [¥ November, 2017.
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